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IN THE CENTRAL ADMINISTRAT IVE TRIBUNAL HYDERABAD BENCH HYDERABAD

P
MAT &5;822/94 in 0.A.NO.1134 of 1994,

Between _ Dated: 6410.19944

L.Arjuna Rac. « KIS Applicant
And o

1.+ Genaral Manéger, Naval Armament Depot, Yisakhapatnam,

24 Chief Staff Officer, (PzA), Mukhyalaya, Poorvnausana kamag,
Nausana Base, Uisakhapatname

3, Flag Officer, Commanding-in-Chief, Headguarters, Eastern Naval
Command, Yisakhapatnam., _ -

[

. ool Respondents.
~Counsel for the Applicant : Sri. P.B.Vijayakumar —
‘Counsel for the Respmndents : 8riy V.Bhimanna, Addl. CGSCe

R\?im Hon'ble Me AsV.Haridasan, Judicial Member T
Hon'ble Mre A B.Gurthl, Administrative Membar —

The Hon' ble Tribunal made the following ordsri-= —

Heard Sri. D.B8.Vijay kumar, for the applicant and Sti.
V,Bhimanna, for the respondents. Mr. V. Bhimanna states that hs
would produce the entire records as directed in the order in UR
on 20,9.,1994 and the 0O A, as well as the MA can be disposed of or
that dates

However, as an interim measure ue direct that the
enquiry pursuant to the impugned order dated: 29,3.94 shall be

kept in abeyance until further orderse —

At the request of the respondents counsel, hearing of
the original application is adjourned to 28.10.,19594 inastead of

19,10.1994, M.A. stands dispossed ofe qu
4 ¥
jéhff fLﬂ;U

Deputy Registrar(Judm—

Copy tos=- : ‘
1, General Manager, Neval Armament Depot, Yisakhapatnam=1.,"

2, Chief Staff foxcer, (P&R), Nukhyalaya, Poorvnausana kaman
Nausana Base, Visakhapatnam. —

3, Flag Officer, Commanding-in-Chief, Headquarters, Eastern
Command, \/isakhapatnam,

4, One copy to Spris P.B.Vijaykumar, advocate, CAT, Hyd.,
5, One copy to Sri. VY.Bhimanna, Addl. CGSC, CAT, Hyds _—
6. One spare Copys . :
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IN THE CENTR\L ADMINISTRATIVE .TRIBUN L
HYDERABAD BENCH HYDER2831D

THE HON'BLE MR.A Y HIRIDASAN & MEMSER(D)

[N——

THE HON'3LE MR.LA.B,GORTHI & MEMBER(A®

| . 4o
Dated: &lrsfay d%q |
—— ~ " 21frof
ORDZR/JUBEHENT, | P

M.hofReB/eeiNe. g2 {qy e

in

CDALND, (31}
ToA LN o (W, N0, )
Q./'#—( '

-

- No ordar

Admitsed and Interim Directions
Issuec, -

Alloyed,

Uispdesgd of with Directions.

Dismigsod,

Jismissey as-withdyawn,
Dismissdd Por Defaylt.
Re jectedYDrdered.
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